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Agreements with foreign countries on black money

*113. SHRI BAISHNAB PARIDA: Will the Minister of FINANCE be pleased
to state:

(a) whether India proposes to sign agreements with various countries to seck
information on money that has been deposited by Indians in those countries;

(b) if so, the details thereof;,
(¢) whether Government has identified such tax havens abroad;
(d) if so, the details thereof:

(¢) whether any kind of negotiations have since been entered into to know the
results of such black money; and

(®) if so, the details thercof?
THE MIINISTER OF FINANCE (SHRI ARUN JAITLEY): (a) Yes, Sir.

(b) India has signed a number of Double Taxation Avoidance Agreements
(DTAAs) and Tax Information Exchange Agreements (TIEAs) with various countries.
It has also joined the Multilateral Convention on Mutual Administrative Assistance
in Tax Matters (Multilateral Convention) and SAARC Multilateral Agreement. Under
these agreements, information on money deposited by Indians in specific cases can be
received. The current status of these Exchange of Information Instruments as on 30%
June, 2014, is given in Statement (See below).

In addition, negotiations for entering into new DTAAs with Azerbaijan, Chile,
Hongkong, Iran, Nigeria and Venezuela and negotiations for entering into new TIEAs
with Costa Rica, Democratic Republic of Congo, Panama, Maldives, Saint Kitts &
Nevis, Seychelles. Andorra, Anguilla, Antigua and Barbuda, Aruba, Barbados, Brunei
Darussalam, Cook Islands, Curacao, Dominica, Dominican Republic, Faroe Islands,
Greenland, Grenada, Honduras, Jamaica, Montserrat, Peru, Saint Lucia, Saint Vincent and
the Grenadines, Samoa, Sint Maarten, Turks and Caicos and Vanuatu are going on.

(c) The Government has not identified any country as tax haven. However,
many of the countries with which we have Exchange of Information relationship as
stated in part (b) above are low or no tax jurisdictions.

(d) Does not arise.

(¢) and (f) No separate negotiation has been entered into to know the results
of the black money. However, the Government is proactively engaged with foreign
Governments for exchange of information under the provisions of tax treaties.
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Statement

India’s Exchange of Information (EOI) Instruments as on 30th June, 2014

Sl. No. Jurisdiction Type of EOI agreement Date signed Date from

which in force

1 2 3 4 5
1. Afghanistan SAARC Multilateral Agreement 13.11.2005 19.5.2010
2. Albania Double Taxation Avoidance 08.07.2013 4.12.2013

Agreement (“"DTAA”)

Multilateral Convention on Mutual
Administrative Assistance in Tax 1.3.2013 1.12.2013

Matters (“Multilateral Convention™)

3. Andorra Multilateral Convention 05.11.2013  Not yet in
force in Andorra
4. Anguilla Multilateral Convention Extension by the 01.03.2014
United Kingdom
5. Argentina Taxation Information Exchange 21.11.2011 28.01.2013
Agreement (“TIEA™)
Multilateral Convention 03.11.2011 01.01.2013
6.  Armenia DTAA 31.10.2003 09.09.2004
7.  Aruba Multilateral Convention Extension by 01.09.2013
the Netherlands
8. Australia DTAA 25.07.1991 30.12.1991
Protocol 16.12.2011 02.04.2013
Multilateral Convention 03.11.2011 01.12.2012
9. Austria DTAA 08.11.1999 05.09.2001
Multilateral Convention 29.5.2013 Not yet in

force in Austria

10.  Bahamas TIEA 11.02.2011 01.03.2011
11.  Bahrain TIEA 31.05.2012 11.04.2013
12.  Bangladesh DTAA 27.08.1991 27.05.1992
Protocol 16.02.2013 13.06.2013
SAARC Multilateral Agreement 13.11.2005 19.05.2010

13.  Belarus DTAA 27.09.1997 17.07.1998




38 Written Answers to [RATYA SABHA] Starred Questions
1 2 3 4 5
14.  Belgium DTAA 26.04.1993 01.10.1997
Multilateral Convention 04.04.2011 Not yet in
force in Belgium
15.  Belize TIEA 18.09.2013 25.11.2013
Multilateral Convention 29.05.2013 01.09.2013
16.  Bermuda TIEA 07.10.2010 03.11.2010
Multilateral Convention Extension by 01.03.2014
United Kingdom
17.  Bhutan SAARC Multilateral Agreement 13.11.2005 19.05.2010
DTAA 04.03.2013 Not yet in force
18.  Botswana DTAA 08.12.2006 30.01.2008
19.  Brazil DTAA 26.04.1988 11.03.1992
Protocol 15.10.2013 Not yet in force
Multilateral Convention 03.11.2011 Not yet in force
in Brazil
20.  British Virgin Multilateral Convention Extension by 01.03.2014
Islands United Kingdom
21.  Bulgaria DTAA 26.05.1994 23.06.1995
22.  Canada DTAA 11.01.1996 06.05.1997
Multilateral Convention 03.11.2011 01.03.2014
23.  Cayman TIEA 21.03.2011 08.11.2011
Islands Multilateral Convention Extension by 01.01.2014
United Kingdom
24.  China DTAA 18.07.1994 21.11.199%4
Multilateral Convention 27.08.2013 Not yet in force
in China
25.  Chinese Taipei DTAA 12.07.2011 12.08.2011
(Taiwan)
26.  Chile Multilateral Convention 24.10.2013 Not yet in force
in Chile
27.  Colombia DTAA 13.05.2011 Not yet in force
Multilateral Convention 23.05.2012 01.07.2014
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28.  Costa Rica Multilateral Convention 01.03.2012 01.08.2013

29.  Croatia Multilateral Convention 11.10.2013 01.06.2014

30.  Curacao Multilateral Convention Extension by 01.09.2013

the Netherlands

31.  Cyprus DTAA 13.06.1994 21.12.1994

32.  Czech Republic DTAA 01.10.1998 27.09.1999
Multilateral Convention 26.10.2012 01.02.2014

33, Denmark! DTAA 08.03.1989 13.06.1989
Protocol 10.10.2013 Not yet in force
Multilateral Convention 27.05.2010 01.06.2011

34.  Egypt (United DTAA 20.02.1969 30.09.1969

Arab Republic)

35.  Estonia DTAA 19.09.2011 20.06.2012

Multilateral Convention 29.05.2013 Not yet in force
in Estonia
36.  Ethiopia DTAA 25.05.2011 15.10.2012
37.  Faroe Islands Multilateral Convention Extension by 01.06.2011
Denmark

38.  Fiji DTAA 30.01.2014 15.05.2014

39.  Finland DTAA 15.01.2010 19.04.2010
Multilateral Convention 27.05.2010 01.06.2011

40.  France DTAA 29.09.1992 01.08.1994
Multilateral Convention 27.05.2010 01.04.2012

41.  Georgia DTAA 24.08.2011 08.12.2011
Multilateral Convention 03.11.2010 01.06.2011

42, Germany DTAA 19.06.1995 26.10.1996
Multilateral Convention 03.11.2011 Not yet in force

in Germany

"Under a protocol, the DTC with Denmark is extended to apply in its eutirely to the territory of the Faroe Islands.
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43.  Ghana Multilateral Convention 10.07.2012 01.09.2013
44.  Gibraltar TIEA 01.02.2013 11.03.2013
Multilateral Convention Extension by the
United Kingdom 01.03.2014
45.  Green Land Multilateral Convention Extension by the 01.06.2011
Denmark
46.  Greece DTAA 11.02.1965 17.03.1967
Multilateral Convention 21.02.2012 01.09.2013
47.  Guatemala Multilateral Convention 05.12.2012 Not yet in force
in Guatemala
48.  Guernsey TIEA 20.12.2011 11.06.2012
49.  Hungary DTAA 03.11.2003 04.03.2005
Multilateral Convention 12.11.2013 Not yet in force
in Hungary
50.  Iceland DTAA 23.11.2007 21.12.2007
Multilateral Convention 27.05.2010 01.02.2012
51.  Indonesia DTAA 07.08.1987 19.12.1987
Revised DTAA 27.07.2012 Not yet in force
Multilateral Convention 03.11.2011 Not yet in force
in Indonesia
52.  TIreland DTAA 06.11.2000 26.12.2001
Multilateral Convention 30.06.2011 01.09.2013
53. Isle of Man TIEA 04.02.2011 17.03.2011
Multilateral Convention Extension by the 01.03.2014
United Kingdom
54.  TIsrael DTAA 29.01.1996 15.05.1996
55.  Ttaly DTAA 19.02.1993 23.11.1995
Multilateral Convention 27.05.2010 01.05.2012
56.  Japan DTAA 07.03.1989 29.12.1989
Multilateral Convention 03.11.2011 01.10.2013
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57.  Jersey TIEA 03.11.2011 08.05.2012
58.  Jordan DTAA 20.04.1999 16.10.1999
59.  Kazakhstan DTAA 09.12.1996 02.10.1997
Multilateral Convention 23.12.2013 Not yet in force
in Kazakhstan
60. Kenya DTAA 12.04.1985 20.08.1985
61.  Korea (Republic of) DTAA 19.07.1985 01.08.1986
Multilateral Convention 27.05.2010 01.07.2012
62.  Kuwait DTAA 15.06.2006 17.10.2007
63.  Kyrgyz Republic DTAA 13.04.1999 10.01.2001
64.  Latvia DTAA 18.09.2013 28.12.2013
Multilateral Convention 29.05.2013 Not yet in force
in Latvia
65.  Liechtenstein TIEA 28.03.2013 20.01.2014
Multilateral Convention 21.11.2013 Not yet in force
in Liechtenstein
66.  Liberia TIEA 03.10.2011 30.03.2012
67. Libya DTAA 02.03.1981 01.07.1982
68.  Lithuania DTAA 26.07.2011 10.07.2012
Multilateral Convention 07.03.2013 01.06.2014
69.  Luxembourg DTAA 02.06.2008 © 09.07.2009
Multilateral Convention 29.05.2013 Not yet in force
in Luxembourg
70.  Macau, China  TIEA 03.01.2012 16.04.2012
71.  Macedonia DTAA 17.12.2013 Not yet in force
72. Malaysia DTAA 14.05.2001 14.08.2003
Revised DTAA 09.05.2012 26.12.2012
73.  Maldives SAARC Multilateral Agreement 13.11.2005 19.05.2010
74. Malta DTAA 28.09.1994 08.02.1995
Revised DTAA 08.04.2013 Not yet in force
Multilateral Convention 26.10.2012 01.09.2013
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75.  Mauritius DTAA 24.08.1982 06.12.1983
76.  Mexico DTAA 10?.09.2007 01.02.2010
Multilateral Convention 27.05.2010 01.09.2012
77.  Moldova Multilateral Convention 27.01.2011 01.03.2012
78.  Monaco TIEA 31.07.2012 27.03.2013
79.  Mongolia DTAA 22.02.1994 29.03.1996
80.  Montenegro DTAA 08.02.2006 23.09.2008
81.  Montserrat Multilateral Convention Extension by the 01.10.2013
United Kingdom
DTAA 30.10.1998 20.02.2000
82.  Morocco Protocol 08.08.2013 Not yet in force
Multilateral Convention 21.05.2013 Not yet in force
in Morocco
83.  Mozambique DTAA 30.09.2010 28.02.2011
84.  Myanmar DTAA 02.04.2008 30.01.2009
85.  Namibia DTAA 15.02.1997 22.01.1999
DTAA 18.01.1987 01.11.1988
86.  Nepal Revised DTAA 27.11.2011 16.03.2012
SAARC Multilateral Agreement 13.11.2005 19.05.2010
DTAA 30.07.1988 21.01.1989
87.  Netherlands Protocol 10.05.2012 02.11.2012
Multilateral Convention 27.05.2010 01.09.2013
88. New DTAA 17.10.1986 03.12.1986
Zealand Multilateral Convention 26.10.2012 01.03.2014
89.  Nigeria Multilateral Convention 29.05.2013 Not yet in force
in Nigeria
90.  Norway DTAA 02.02.2011 20.12.2011
Multilateral Convention 27.05.2010 01.06.2011
91.  Oman DTAA 02.04.1997 03.06.1997
92.  Pakistan SAARC Multilateral Agreement 13.11.2005 19.05.2010
93.  Philippines DTAA 12.02.1990 21.03.1994
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94.  Poland DTAA 21.06.1989 26.10.1989
Protocol 29.01.2013 01.06.2014
Multilateral Convention 09.07.2010 01.10.2011
95.  Portugal DTAA 11.09.1998 30.04.2000
Multilateral Convention 27.05.2010 Not yet in force
in Portugal
96.  Qatar DTAA 07.04.1999 15.01.2000
97.  Romania DTAA 10.03.1987 14.11.1987
Revised DTAA 08.03.2013 26.12.2013
Multilateral Convention 15.10.2012 01.06.2014
98.  Russia DTAA 25.03.1997 11.04.1998
Multilateral Convention 03.11.2011 Not yet in force
in Russia
99.  San Marino TIEA 19.12.2013 Not yet in force
Multilateral Convention 21.11.2013 Not yet in force
in San Marino
100.  Saudi Arabia DTAA 25.01.2006 01.11.2006
Multilateral Convention 29 052013 Not yet in force
in Saudi Arabia
101.  Serbia DTAA 08.02.2006 23.09.2008
102.  Singapore DTAA 24.01.1994 27.05.1994
Protocol 29.06.2005 01.08.2005
Protocol 24.06.2011 01.09.2011
Multilateral Convention 29.05.2013 Not yet in force
in Singapore
103.  Sint Maarten Multilateral Convention Extension by the 01.09.2013
Netherlands
104.  Slovak Republic Multilateral Convention 29.05.2013 01.03.2014
105.  Slovenia DTAA 13.01.2003 17.02.2005
Multilateral Convention 27.05.2010 01.06.2011
106.  South Africa DTAA 04.12.1996 28.11.1997
Protocol 26.7.2013 Not yet in force
Multilateral Convention 03.11.2011 01.03.2014
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107.  Spain DTAA 08.02.1993 12.01.1995
Protocol 26.10.2012 Not yet in force
Multilateral Convention 11.03.2011 01.01.2013
108.  Sri Lanka DTAA 27.01.1982 19.04.1983
Revised DTAA 22.01.2013 22.10.2013
SAARC Multilateral Agreement 13.11.2005 19.05.2010
109.  Sudan DTAA 22.10.2003 15.04.2004
110.  Sweden DTAA 24.06.1997 25.12.1997
Protocol 07.02.2013 16.08.2013
Multilateral Convention 27.05.2011 01.09.2011
111.  Switzerland DTAA 02.11.1994 29.12.1994
Protocol 30.08.2010 07.10.2011
Multilateral Convention 15.10.2013 Not yet in force
in Switzerland
112.  Syria DTAA 06.02.1984 25.06.1985
Revised DTAA 18.06.2008 10.11.2008
113.  Tanzania DTAA 27.05.2011 12.12.2011
114.  Tajikistan DTAA 20.11.2008 10.04.2009
115.  Thailand DTAA 22.03.1985 13.03.1986
116.  Trinidad and DTAA 08.02.1999 13.10.1999
Tobago
117.  Tunisia Multilateral Convention 16.07.2012 01.02.2014
118.  Turkey DTAA 31.01.1995 01.02.1997
Multilateral Convention 03.11.2011 Not yet in force
in Turkey
119.  Turkmenistan DTAA 25.02.1997 07.07.1997
120.  Turks & Caicos Multilateral Convention Extension by the 01.12.2013
United Kingdom
121.  Uganda DTAA 30.04.2004 27.08.2004
122.  Ukraine DTAA 07.04.1999 31.10.2001
Multilateral Convention 27.05.2010 01.09.2013
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123.  United Arab DTAA 29.04.1992 22.09.1993
FEmirates
Protocol 26.03.2007 03.10.2007
Protocol 16.04.2012 12.03.2013
124, United Kingdom DTAA 25.01.1993 26.10.1993
Protocol 30.10.2012 27.12.2013
Multilateral Convention 27.05.2010 01.10.2011
125.  United States DTAA 12.09.1989 18.12.1990
Multilateral Convention 27.05.2010 Not yet in force
in United States
126.  Uruguay DTAA 08.09.2011 21.6.2013
127.  Uzbekistan DTAA 29.07.1993 25.01.1994
Protocol 11.04.2012 20.07.2012
128.  Virgin Islands  TIEA 09.02.2011 22.08.2011
(British)
129.  Vietnam DTAA 07.09.1994 02.02.1995
130.  Zambia DTAA 05.06.1981 18.01.1984

Funding of Health Projects in Tamil Nadu

*114. DR. V. MAITREYAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the details of funds provided for various health projects undertaken in Tamil
Nadu along with funds provided by WHO and UNESCO for each of these centrally
assisted health projects during the last three years, year-wise;

(b) whether Government has provided any support for providing essential medical
equipments, lab machineries or supply of life-saving imported drugs to enhance the
efforts of the State Government in carrying out its health projects;

(¢) if so, the details of the steps taken by Government in this regard; and
(d) the total funds allocated to Tamil Nadu during the last three years?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH
VARDHAN): (a) to (d) Details of funds released for centrally assisted health projects/
schemes/programmes undertaken in Tamil Nadu during 2011-12 to 2013-14 are given
in Statement (See below).



